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Conduct of Elections Rules, 1961

{Statutory Rules and Order)

FORM 21B

[See rule 11(1)]

(For use in Election to fill a casual Vacancy when seat is uncontested)

Election to the Council of States by the elected members of the Legislative
Assembly Bihar (State).

In pursuance of the provisions contained in Sub-section (2) of
section-53 of the Representation of the People Act, 1951, read with sub-rule
(1) of rule 11 of the Conduct of Elections Rules 1961, | declare that -

Shri Manan Kumar Mishra, Vill- Bagha, Post- Naraipur,
P.S.- Patkhauli, ward no.-4, Block- Bagha 2, Dist.- West
Champaran, Pin Code- 845105, Present Address- Shivpuri, P.S.-
Shastri Nagar, Patna-800023, sponsored by Bharatiya Janata Party
has been duly elected to fill the vacancy caused in that house by the seat of
Smt. Misha Bharti having become vacant.

Place : Bihar Vidhan Sabha Secretariat, Patna (Khyati Singﬁ:; !}4/7

Returning Officer
Date : 27th August, 2024 Returning Officer

for Bye Election
o the Council of States
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